IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date 17.09.2024

Court Fee
Specificatio |y

Applican

t

n

INOT READY CASES

1 (478627202 154 05.2024  |cMp/1/2024 T K DAS  |6.00,3%6 2024~
4 09-17
2 25135/202 02.08.2024 [CVREV/150/1985 A K ROUL |7.00,3*7 ngi;
3 25147/202 02.08.2024 [CVREV/150/1985 A K ROUL |3DFA ngi;
68951/202 B K ) 2024~
4|, 14.08.2024 |WP(C)/6472/2002 |5 oo 3.00,3%3 0917
21.00,3*21

5 |69106/202 16 05,2024 |oac/2803/1996 S K SWAIN |DOCUMENT IN 2024
4 DMS 09-17
6 20088/202 20.08.2024 |CMAPL/50/2024 J P KAR  [6.00,3%6 ggfi;
70246/202 A . 2024~
70, 21.08.2024 |JCRLA/15/2008 SUNDARAy |12-00,3*12 0917
8 21211/202 23.08.2024 |CRREV/37/2000 S.MOHANTY |2.00,3*2 égfi;
72261/202 3.00,3%3 2024~
o |, 28.08.2024 |ABLAPL/1395/2024 [B DAS download copy |09-17
72711/202 R K . 2024~
10 |, 29.08.2024 |WP(C)/6075/2017 |00 |10.00,3%10 0917
11 23980/202 31.08.2024 |CRLA/185/2019 OHLC 5.00,3*5 égfi;
12 24827/202 03.09.2024 |WP(C)/21389/2018 |K C RATH |3.00,3*3 égfi;
13 25295/202 04.09.2024 |WP(C)/519/2021 M R BARIK [23.00,3%23 égff;
* —

14 (193477202 154 09.2024 |aBLAPL/9309/2024 |G sunpara |°-0073*3 2024
4 download copy |09-17
15 25867/202 05.09.2024 |[CRLMC/583/2018 SETARAM  |2.00,3%*2 ggfi;
16 25972/202 05.09.2024 |CRLMC/537/2024 G BARIK  |7.00,3*7 égfi;




17 26128/202 06.09.2024 [WP(C)/5764/2024  |[D SAMAL  |3.00,3*3 égfi;
18 16136/202 06.09.2024 |ABLAPL/2383/2021 |P K DASH [3.00,3*3 égff;
19 17164/202 11.09.2024 |CRLA/681/2016 C.R.SAHU [28.00,3*28 ggfi;
20 27166/202 11.09.2024 |ABLAPL/401/2023  |G.R. DAS |4.00,3*4 ggfi;
21 27189/202 11.09.2024 |[CONTC/4589/2023  |R SAMAL  |4.00,3*4 ggff;
22 27197/202 11.09.2024 |[ELPET/2/2024 RC ROUT  |43.00,3%43 égff;
23 27217/202 11.09.2024 |[ELPET/1/2024 RC ROUT  35.00,3%35 égff;
24 27240/202 11.09.2024 |CMP/880/2023 C.DAS 67.00,3%67 égfi;
25 27702/202 12.09.2024 |WP(C)/22312/2017 |P K NAYAK |5.00,3*5 égfi;
77723/202 B R . 2024-
26 |, 12.09.2024 |CRIMC/1138/2013  [c_.oooo |3.00,3%3 0517
27 |17752/202 115 09.2024 [WEC(OAC)/2210/200 |y ¢ pant  |54.00,3%54 2024~
4 8 09-17
77818/202 A K 7.00,7.00%3 2024-
28 |, 12.09.2024  |ABLAPL/8241/2024 || oo |poies 20 oy 0917
29 27842/202 12.09.2024 |CRLMP/321/2022 R K SAHU |12.00,3*12 ngi;
30 28833/202 17.09.2024 |0JC/7859/1996 B DAS 2DFA FROM DMS ggfi;
78861/202 A K 4.00,4%4 2024-
31|, 17.09.2024 |CRLREV/386/2024 ||\ oo | imer 20 copy 109217
3.00,3*3 _
32 79047/202 17.09.2024 |0JC/3072/1995 G NIHAL document in 2024
4 dme 09-17
146.00,3%146 _
33 79048/202 17.09.2024 |CMP/1369/2014 K DAS document in 2024
4 dms 09-17
READY CASES
3.00,3*3
73369/202 S K ’ , 2024-
34 A 30.08.2024 WP (C)/29461/2020 PRADHAN jrc[)lgument in 09-17
35 27160/202 11.09.2024 |WP(C)/35229/2022 |S.MOHANTY |5.00,3*5 égfi;
3.00,3*3 SENT
77212/202 TO XEROX BY  |2024-
36 |, 11.09.2024 |CONTC/4987/2022  |D.K. SAHU | o5 o o oo 0070
MOHANTY
77234/202 SP 2.00,3%2 2024-
37 |, 11.09.2024 [BLAPL/11060/2023 |o oo [GaNDED OVER TO |09-17




MAJHI SIR

77322/202 2.00,2*3 SENT |2024-
38 4 11.09.2024 ABLAPL/16527/2019 |D K DAS TO XEROX FILE |09-17
19.00,3*19
77335/202 R B SENT TO XEROX |2024-
39 4 11.09.2024 CRLMC/1963/2022 MISHRA BY HAND BY 09-17
sashi bhai
9.00,3*9
77737/202 S K ! ) 2024-
40 4 12.09.2024 WP (C)/20112/2010 BEHERA document in 09-17
dms
7.00,3*%7
77756/202 S K ! 2024-
41 4 12.09.2024 WP (C) /8545/2012 BEHERA DOCUMENT IN 09-17
DMS
5.00,3*5
78210/202 S K ! ) 2024-
42 4 13.09.2024 0JC/2211/1997 PRADENA document in 09-17
dms
3.00,3*3
78222/202 N K o , 2024-
43 4 13.09.2024 WP (C)/11231/2006 SATAPAHY document in 09-17
dms
78251/202 S N 3.00,3*3 2024-
44 4 13.09.2024 ABLAPL/9737/2024 MISHRA download copy |09-17
2.00,3*%2
45 28279/202 13.09.2024 ABLAPL/13773/2016 |R SETHI document in ngi7
dms
78836/202 N K 5.00.3*5 DOWN (2024-
46 4 17.09.2024 BLAPL/878/2024 SATAPTHY LOAD 09-17
79004/202 3.00,3*3 2024-
47 4 17.09.2024 BLAPL/3866/2024 R DAS download copy |09-17
79145/202 4.00,3*%4 2024-
48 4 17.09.2024 BLAPL/8687/2024 D.P.DASH download copy |09-17

NIC




